
28.02.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.7  
DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 AM

1.FAO(OS) 368/2016 PRAMOD KUMAR HARSH PATHAK,SIDDHARTH SHUKLA
  CM.APPL.46533/2016 VS RELIGARE SECURITIES SHAVETA MAHAJAN,ROHIT PURI

LTD SWEKCHA

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1.CRL.A.824/2017 TASLEEM MANIKA TRIPATHY PANDEY
VS. STATE(NCT OF DELHI) ASHUTOSH KAUSHIK, AMIT GUPTA

COURT NO.15  
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.15 PM 

1.W.P.(C)185/2016 VINOD SINGH YADAV SYED SAJAD,ARUN MEHTA
VS M/S SECURITANS INDIA 
PVT. LTD.

COURT NO.32  
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 10.30 AM

1.CRL.M.C.NO.1968/2015 P.N.FLOWERS ANANYA BHATTACHARYA 
VS M/S FERNS & PETALS 
PVT.LTD. & ORS 

HIGH COURT OF DELHI                            
27TH February,2018                         REGISTRAR (LISTING)


